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Skill development in textile sector
%5 SHRI SANJAY RAUT: Will the Minister of TEXTILES be pleased to state:

(a) whether Government is considering policy reforms to undertake skilling and

re-skilling of textile workers for more employment generation in the country;
(by if so, the details thereof;

(c) the details of programmes currently being implemented by Government for

skill Development in various sectors of textile industry; and

(dy the details of funds allocated to various educational institutions and Non-
Governmental Organisations (NGOs), etc. for the skill development pogrammes in

Maharashtra State during the last two years?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI AJAY
TAMTA): (a) to (¢) With a view to address the skilled manpower requirements of textile
sector, the Ministry has been implementing Integrated Skill Development Scheme (I1SDS)
from 2010-11 to 2017-18. Under the scheme, 11.14 lakh persons have been trained out
of which 8.43 lakh persons have been given employment. Out of total trained, 7.94 lakh
were women, 2.32 lakh Scheduled Caste, 0.77 lakh Scheduled Tribes and 3176 persons

were Divyangs.

In order to continue the endeavor of the Ministry in addressing the skill gap in
the textile industry, a new scheme titled “Samarth” has been launched with a target to
train 10 lakh persons in different job roles across all value chains (excluding Spinning
and Weaving in the organized sector), over a period of three years upto 2019-20 with an
outlay of Rs. 1300 crore. Overall framework for implementation is in alignment with
the broad policy framewaork for skill development viz. Common Norms, National Skills
Qualification Framework (NSQF) etc. adopted by Ministry of Skill Development &
Entrepreneurship (MSDE). The scheme assistance will be provided to the training partner
as per the Common Norms of the MSDE.

Handicrafts Sector:- For Skill Development in Handicrafts Sector, Office of

Development Commissioner (Handicrafts) is implementing following schemes:

(I)' Human Resource Development Scheme to provide qualified and trained
workforce to the handicraft sector and also to create human capital for the

sector in terms of trained cadre of designers.
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(I) Design & Technology Upgradation Scheme to upgrade artisan’s skills through
development of innovative designs and prototype products for overseas

market, revival of endangered crafts and preservation of heritage.

Handloom Sector:- Under National Handloom Development Programme (NHDP)
and Comprehensive Handloom Cluster Development Scheme (CHCDS), Office of
Development Commissioner (Handlooms) is providing training in technical area

for upgradation of skill of the persons engaged in weaving activities.

Sericulture Sector:- Central Silk Board under the Ministry is imparting training for
Skill enhancement to farmers, reelers, dyers, weavers, seed producers for boosting

productivity and production of quality silk.

(dy The details of fund released to various Implementing agencies having training
centers located in Maharashtra State under I1SDS during last two years are given in the
Annexure-1 (See below). The details of fund released to various organizations for skill
development programme in Maharashtra under Handicraft and Handloom sector during

last two years are given in the Annexure-I1.
Annexure-I

Funds released to Implementing Agencies conducted training in Maharashtra State
under Integrated Skill Development Scheme (ISDS)

{In Rs. Lakhs)
S1. No. Implementing Agency FY -2016-17 FY-2017-18 Total
1 Birla Cotsyn (India) Limited 265.0 935 358.5
2 IL&FS; Cluster Development 12.4 43 17.2
Initiative Ltd.
3 National Textile Corporation 17.2 551 723
Limited (NTCL)
4 Office of the TextileCommissioner 8.4 0 8.4
5 The Clothing Manufacturers 403 7.5 478
Association of India (CMAT)
6 Wazir Advisors Private Limited 3299 24.2 354.1

Torar 673.2 185.1 858.3
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Annexure-IT

Details of funds released to various NGOs and Institutions for Skill Development

Programmes in Maharashtra

L. Under Handicrafts Sector

{In Rs. lakhs)
3L No. Name of Organization Year
2016-17
1. Rekha Rang Kala Trust , Aurangabad 13.80
2. M/s Vidarbha Handicrafts Artisans Welfare Association, Nagpur 6.82
3. M/s Adiwasi Swayam Kala Sansthan, Maharashtra 9.99
4. M/s Shilpkar Bahudhiya Kalankari Mahila Sansthan, Nagpur 9.99
Total 40.60
S. No. Name of Organization Year
2017-18
1. M/s Jagriti Vikas Sansthan Jakadni Kalyan, Ratnagiri 999
2. M/s Chadrk Swasthya Bahuddeshiya Sansthan, Sangli 19.97
3. Council of Handicrafts Development Corporations 14.85
4. Council of Handicrafts Development Corporations 14.85
5. Council of Handicrafts Development Corporations 14.85
6. Maharashtra Center for Entrepreneurship Development 4.80
7. Council of Handicrafts Development Corporations 14.85
8. Maharashtra Center for Entrepreneurship Development 4.80
ToraL 98.96

Granp Torar (2016-17 & 2017-18) 138.56
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II. Under Handloom Sector

{In Rs. lakh)
Name of organisation FY -2016-17 FY -2017-18 Total
Weaver Service Centre, Nagpur 11.10 33.30 44.40
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otherwise collect the information and give it to the hon. Member.
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MR. CHAIRMAN: Thank you.

Hon. Members, who had given Zero Hour notices and which could not be taken
up, if they are interested in raising their submissions, they can repeat their notices. As an
exception, I have decided to allow them tomorrow. So, all those who are interested can

give fresh notices again.
Now, Shri Naresh Gujral.

SHRI NARESH GUIRAL: Sir, I commend the Government for laying so much
emphasis on the skilling programme, especially in the textile industry because, after
agriculture, this is the largest employment generator in the country. But, there 1s only
one issue that after skilling — while the Government has made schemes to incentivise
companies to hire these people — there is one caveat that if a company hires a person, then,
for the first couple of years, the provident fund and the ESI is paid by the Government;
however, if that person is reemployed somewhere else then that facility is withdrawn.
Sometimes, a person finds a job for six months. But when he moves to the second

company, this is withdrawn.
MR. CHATRMAN: Right.

SHRI NARESH GUIRAL: So, I hope the Minister would look into it because this

is disincentivising employment generation.

SHRIMATI SMRITI ZUBIN IRANI: Sir, incentives given to companies or to

entrepreneurial ventures come from taxpayers’ money and, hence, come with caveats.



